
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL  

CENTRAL ZONE BENCH, BHOPAL  

EA No. 09/2025(CZ) in OA No. 98/2024(CZ)  

 

IN THE MATTER OF: 

 

 SALEEM MOHAMMAD BHAGWAN ….........       APPLICANT  

 

VERSUS 

 STATE OF MP & ORS. ..........     RESPONDENT 
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ADV PARUL BHADORIA  
Advocate for MPPCB 

Ph.No.:(+91)-8085977111;  

Email:parul.bhadoria04@gmail.com 
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From : Legal Cell <legalcell.pcb@mp.gov.in>
Subject : Report of MPPPCB in EA 09/2025 CZ Saleem Moh,

Bhagwan vs State of MP. and ors
To : lawyerprabhat29 <lawyerprabhat29@gmail.com>
Cc : parul bhadoria04 <parul.bhadoria04@gmail.com>,

harnengt <harnengt@gmail.com>, romppcb ujjain
<romppcb_ujjain@yahoo.co.in>

Email Legal Cell

Report of MPPPCB in EA 09/2025 CZ Saleem Moh, Bhagwan vs State of MP. and ors

Wed, Dec 10, 2025 11:51 AM
1 attachment

Madam/Sir 

Please find enclosed the Water Sampling  Report on behalf of MP PCB   in EA
09/2025 (CZ) SALEEM MOHAMMAD BHAGWAN VERSUS STATE OF MP & ORS.
This mail be considered as proof of service. 

Regards
Legal Section
MP PCB

Report(Water Sampling) in EA 09-2025 OA 98-2024 CZ.pdf
4 MB 
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